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Narta of the 

Nare of the hespondant() 

Advocate for the 	lecant:- 

Advocate fo,r the Respondat:- 

	

Note5 of the egistry j date 	Oxierof the Tribunal 

17.12.03 ' present : The Hon 'ble Sri K.Vm 
•n but .nc' 	 prahldan,Adrnn.Mernber 

cd/ 	 ( 	 Heard Mr A.M.Singh, learned 

r Ftc. 	pos 	I 	counse1 for the applicant. 

vdC IPOW4 NfQ)C?39 7 	 plication is admitted.Issue 

notice to the respondents. 

Ljt on 21.1.2004 for written 

	

 

, 	 statement and further orders. 

-- 	 p 
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21.01.04 	Heard learned counsel for the 

0rder passed separately. 
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•• 	 CENTRAL ADMINISTRATIV4 TRIBUNAL. GUWAHATI BENCH. 

	
IN 

Original Applications No.269. 270, 271, 277, 278. 

0 	
279 and 280 of 2003. 

, Date of Order : This the 21st Day of January. 2004. 

The Hon'ble &j. Bharat Bhuaan, Judicial Member. 

The Hon'ble Sri x ov.prahladan, Administrative Member. 

Shr'i Chongtham Sun.tlkumar Singh (OA.269/03) 

Set. A.Isworibala tvi (CA. 270/03) 

Sri,;Elangbam Brojenkumar Singh (O.A.271/03) 

8Xi::Laish5fl Jayenta Singh (O.A.277/03) 

SriThokchom Sanajai'n Siñgh (O.A.278/03) 

i,:OkramRameshwor Sing4.(O.A.279/03) 

SriT.D.Nijam)tha Cniru (O.A. 280/03) 	. . . applicants 

37 Advocate Sri A.M.Singh.' 

-Vbrsus - 

• 1. union of India, 
represented the Secretary to the 

ernment of India. 
Ministry of Home Affairs, 
New Delhi., 	S  
The Secretary to the Govt. of ,  India. 
Ministry of Finance. 
New Delhi. 

The Director General of SIS.B. East Block-V. 
R.C.Puran%, New Delhi-66. 

The. Chief Veterinary officer. 
Directorate Office, 
S.S.B, R.K.puram, New Delhi-66.. 

S. The ivisional organiaation/Inspector General 
ManipUr and Nagaland Division. Lanphel, 
Imphal. Hanipur. • 	 . . . Respondents. 

By Sri A.Deb Roy, &,C.G.$.C. 

OR DER (ORAL) 

SRIBHARAT BHUSA$,MEMBER(J) 

The aforesaid O.As involving identical questions of 

law and tacta are being disposed, of by this common order. 

2. • 	The applicants, in all the cases are Senior Field 

Assistant (veterinary) serving in Special Service Bureau (SSB 
tm 

for short). The case of the applicants is: that t.the veterinary 

establishment i7anorgan .isation or Directorate or Institute. 



1 ' 	 - 2- 	 ; 

'I 	 there exist a certain pOst or'posts with norIna11ya nanen- 
clature as VFA or stoc}cman or Animal Husbandry or Veterinary 

Compounder or Vaccinator or Dresser or Field Assistant. Their 

main work is to render minor veterinary service like vaCc1na- 

tiOns Castration, dressing of wounds treatment of an imal. So 

works of every such post either of the Diectorate ot Assam 

Rifles or B.S.F or other 'Organisation are to be treated as 
same in view of the Section 30(b) of the Indian Veterinary 
Council Act 1984. And moreso the minimum qualification of such 

post is matriculation with diploma or certificate or experience 

It is Stated that as discussed in para rlo.55.284 of the 5th 

Central Pay Commission by taking these different nonenc1ature 
of post'into account he pay scale was recommendedto revise 
equally to .45Uu7QQO/_ so that there may not aris any 

question of pay anola11. But the respondents failed to 

implement the same without any cogent reason and deried the 

right of the applicantsto enjoy the said 
revised pay scale. 

It has been Contended that thepay scale of similar1r situated 

vetfrinary Compounder of Forest service and Compouzor of 

B.S.F have already since been revised to 1.4500125...7000/_. 

It has turther been urged before us that tor the purose of 

the similarly situated veterinary Field Assistants srving 

in Assam. Rifles had taken the matter to the Tribunal land the 

GUwahati bench of the Central Adm.thstratjve i'riounal nad 

granted them the relje while disposing of OA.65/2002 on 

Th5 applicants submit that reliet on similar line 
be granted to them as well. The relief Claimed in the O.As 

are as under : 

(1) Respondents be directed to upgrade the pay Scale 
Of Sr.v.p 	(s.s.$) toRs.4500..7000/.. in parity with Srt.veterj_ 

nary Compounder of Forest Department w.e.f. 01.01.19961 

H' 
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(ii) to d.trecttheRespondents to consider for changing 

the nomenclature of the present petitioner's post of Sr.VFAS 

either Senior Veterinary Coupounder or Sr .Veterinary. Assistant 

etc.. 

3. 	The learned counsel for the app lic ants at this stage 

submits that the representations praying for grant of such 

reliefs had already been submitted by them to the Ministry 

of Home Affairs, Government of India but they have not received 

any favourable reply so far • At this stage,, the, learned counsel 
•Ø.h11 

for the, applicants urges that the applicants -d inthediately 
the 

furnishcnpies of the representations in respect ofal.1 the 

applicants to the respondents.for their kind consideration. 

This being so, in our view this batch of C.A8 can be disposed 

o t this stage itself by giving direction to the applicants 

to move fresh comprehensive representations before" the respon-

dents within a period of 15 days fran today and thereafter 

the respondents ahall proceed to dispose of the same within 

a period of 2 months thereafter by taking into consideration 

the observations made by the Tribunal in O.k.65/2002 in its 

judgment dated 11.12.2002. 

All the above applications are accordingly disposed of.  

No. order as to costs. 

A copy of the judgment be placed in each Case file. 

d/MiBER () 

/MEjv 	(3) 

I 
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AL- 	N.1ST 	VE TRIBUNAL 

GUWAHATI BENCH 

QRNAL APPLJCATION rO.L.OF 2003. 

ShriElangbam.BrojenkumarSingh.. 

Apphcant 

I -  Versus- 
- . 	

The Union of India and others. 

Respondent 
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INTHE CENTRAL ADMINISTRATIVE TRIBUNAL. 

IJHATI BENCH• 

'-OrIinaFAp1plicationNo.?Jof2003. 

yearS/o E.AshwiniSing by occupationa&nior 

- 	 - FieId -Assistant(Veterina13r) in S:S;B.,...now posting"at 

	

er 	 ;: .:Ma1upuNagaland 

&.PS..Kakching,Thouba1Dis1iic.Manipur. 

APPLICANT 

- 	

. 	

•-." 	 - ..,., ............... 

.. . ....... 

(:0 	 of. ndia, Ministry, of Home ..Affairs. 

2....The.. Minisüy. ..oLFinance . through its. Secretary, 
4. 

................. 

	

3. ThDiito 	 B1qck-,. 

RPUaitNWfY1bi 

ThrCliiefVeterüTaiy Officr, Dirtctorate Offlee, 

am,N 

.5.. 'TheDivisiona1 -OrganisationhInspector ••Geñera1 

..Manipur. and.Nagaland.DMsion, 1.amphe1 .Jmpb4. 

.Manipur.. 

D'etáikófAiOIiit1ôii- 

PaftkuIars of the order against which the application is made :-

Against thrinaction of the Respondents in implementing -th& Central 

CivilServices(RP)Ru1es;1997intheothewordsfornonimplementtionof .... 
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the Cenital Civil Svic (Revised Pay) Veterinarians (Veterinary Staffs) of 

the S.S.B. which has been nomenclatured as Senior Field 

Assistants(Veterinary) for short (SFA/V) 

Jurisdiction of Tribunal 

The applicant declares that the subject matter of the present case 

where he wants redressál is within the - jurisdiction of the Central 

Administrative Tribunal, Guwahati Bench. - 

Limitation 

The subject matter of the present case is as regards to unequal 

treatment in implementing the CGS (Revised Pay) Rules, 1997. There is a 

delay of 515 (five hundred fifteen) days in filing. 

Facts of the case :- 

(A) 	The applicant is a bonafide citizen of India having permanent 

residence- at Hiyanglam Mayai Leikai. P.O. & P.S. Kakehing, Thoubal 

J)jsEji, Manipur. The present Applicant is an educated person possessing 

the following certificates and degree :- - 

B.Sc. (Botany). He passed B. Sc.(Botany)-IJnd Class Honours 

- . in the year 1992. 

.. Elementary and Animal Husbandry and Veterinary Scheme 

Examination in the year 198647 for Veterinary Filed 

Assistant, Training Centre, Government of Manipur. 

-. True copies of certificates (i) B.Sc. and (ii) 

Vcter.uiy Field Assistant Course are,:cnclosed 



1 

herewith and nátket AiiUA/I and 

A/2 respectively. 

	

• çuifii 	fytjwy5je1dtantcQuie the 

• Aj 	the 	tb 	Itidus. fófáotitôiid half years.. 

Wliik th Petitioher wavgervinTg ift -thie different Firm .  ived acall letter 

from the 1)irectorate of General Security Office of Divisional Organiser, 

S.&B:,Manipur;Nagaiand DivisioftvkleMemorandum-being No 1/30(11)- 
1' 	 .-.-,..- ...."..-.., ....................,-•............ ..... ..-. 	 .-. .. ... 

-8/921ND/23- -dated .5 ... th  December...1992.... to appear for Physioal ..E1ciency 

.Tcst.the. Directorate...Gencral of.Secuiity .Office-of. the. Director, S..S.B. 

sued .anoihri calL feiiei vide Menioraiiduni being No 6ISSB/A- 

(2C14y42 	 t.facëii. 	iew to..beJi1d..iti .ihc.. office 

of the Divisional O1äniser SS B , Mampur & Nagaland Division, Imphal 

True copies of the call letters dated 05/12!1-992.. 

and 02/11/1993 are enclosed herewith and 

marked as Annexures-A/3 andA/4 i'espectivcly.........T 

(C) ..... That; ttie Applicant faced the interview and selected for appointment 

the-said'postf Senior Field Assistant (Vety.) and accordingly, the 

----Directorate -- 4enera1of Security, Office of the Area Organiser, S.S.B., 

Poonch.a:AA~i. (Div) issued appointment order being No.NE4/E- 

Jtanagar,.the.27 th  July,...1994 at the minimum scale of 

111- 07EB.166i)t per... month plus other allowances as 

âdmissibié.d ñfra ñt employees. 



4

A true 	y the order dated 27!!7/t994' is 

enclosed herewith and marked as Annexure- 

D. 	The teent Apliänt isSenior Field Assistan ety.) also known as 

Animal Husbandry Assistant, Compounder, Dresser Stockman, Stock Assti 

Vaccinator and'Milk Recorder etc They are categoiised paraveterinarian 

posts. They provide auxiliary support Vetrinaiy and Animal Husbandry 

practice. 

I 	The minimum tequired qualification of such post is Matriculation 

with Diploma or Certificate with experience of one or two years as the case 

may be. Sec'tion30ofthe Indian Veterinary Council Act, 1984 alsoprovides 

the minimum qualificationand nature of works to be done by such posts. The 

relevant portion. is hereby produced. 

Sec. -30(b)--Practise Veterinary Medicinein anyStatej- 

Provided that the State (3ovenunent may, order, peimit a-person 

holding a 4iplomaor certificate of veterinary supervisor, stockman or stock 

assistant (by..whatever name called) of any state or any veterinary institution 

in India t 	ei,jnder the supervision and direction of a registered.. 

Veterinary p 	9es,mtlorveterinary services. 

Explanation. --- . "Minor veterinary services" means the rendering of 

preliminary veterinary ai4,  like vaccination, castration,. - .arnLdressing .óf .... 

wounds, and such.oher types of preliminary aid, ,Jike.yaci nation,,...stration 

and dressing of wounds, and such other types of preliminary aid the treatment 

of such aihnertts as the State Government may, be notification in the Ofticial 

Gazette, specify in the behalf. 
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\\ 

providesauxiliary support iirVctetiniuy,  and 

:. 

aclarification. was soughtby1he 

Chief Ve iy fficer,..Directorate .General..of. Sc wity.,..Office 

-. Director S.S B vide letter being No 24/Vet/S SB/90-VC-2..dated A) 1/0111 993 

,1ótrthe  

....'entofiiidi'a 	1flfonned abOut the minor veterinary services like 

1iastratiocdresinr of woimdsan.... iueh 'other ypcs of 

iiminaryai&or1reattnentofsuchaihneiflscanbe wtdcitakenbya pemon 
... ......................

Ce
.. .................... U.... .................. ........ ..................... 

-hoIding 	er aDiploma •rtif cate' of Veterinary Supervisor;'Stook-man.... 

.....................derthe.s 	iand-dircctioof.aigistöred 

çpJ 	. .pracitioner... 

cop. of the. said.. letter..daled. 17103/1993 

"iS ñóióSed er&ith 	"kediiAnn 

•. 	.................... 

E.ThJnitialiy,.the.pay.scaleof. the. said;post.i.e.. Verinary.. staffs,or 

iin1 .  

Bu nowaspor 5 th  Pav Conmiission Report, the Central Gwemmentevised 

the 

p.rn;' by'namng-1hepostch as 

'StockmanICompounder/StockMstt/Animl Husb&thyAssth1Dresser etG. 

Allthe.concenied•Department under Centrai.service have implemented the 

case. of Senior.Vetciinary- Field. 

a;1jondents...deliberate1y: fiJmP 
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ttvtsi 	f 	biiakhig 1h 	of 	tiotihi'gin the 	eneareof 

'Sr V:F.A1nihe"Colwrnrof Veterinary staffs• of the CentraFCivil Service 

(Revised Pay)Rules1997. 

Tç'adfltingthePscak Oven in the First Schedule of 

4 	 Part "B" of the said Civil Srvies (RP) Rules 1997 i e 4000-100-6000/- by 

....takingana1ogyofthepostor veterin ystaffsasdescribedin Stion0of 

ca. 1984, where it 	stated that what 

ernam.. .may•becalled, 	ti 	ents 	1.;) 

Rules .19973n.Sthecjule .'A"..Le..Rs.32O0-49OO........ 

"Te 	therelevant pgshowing pay 

scaIeof-the•veterinazystaft ofthe S.&B:•inthe 

-Civil­  

	

A:':lent 	.. 

• 	otiii.1Td ­ . 6fibi. , . L.tódàTVetirinary . 

Cóimëil 	, 9$4 r6jn&hee*and 

Wtárked 	. Annexures-A/7 and A/8 

resectively...... 

It will-not be out of'place 'tO rnentionh rethat-thepost of Sr. 

Veterinaiy-Qompounder.attachtoCen1raiForest•Servicewas.•initiallyfixed -. 

at. the paycale of Rs950-204150-EB-25-1400/- less ..than4he...pay..scaleof 

•.....Sr...VFA,.&&B...But..with. the, new.pay. xevisionthe.pay scale..of the..said Sr. 

ôó isedto 

•-.A 1nieopy.of..th relevant.page-.showing-the 

sca1e.of Forest Dept...is.enc1osed..herewith.. 

. .-A/9...:. 
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. 

pre revisedandafierTevid 

Rs;45O0425700O/per month It is tsoi,egged tó'submitthatthe nature of 

work.."ofCompounderB;S;E1s6n1ytaznaintainphannaticaiWorkS - 'Uflder 

* 	
supervision.ofa.RegistetVeterinaryDoctors 	 -. 

—That The DfrcctorGenerat of Security issuedaMernorandwn being 

the extend that'theairns 

and..bjectivesofVeteiinarj and-Anirnal..Husbandry.wockand.charte•-of 

.dutiestobeperformed.bythe.CASGrJ-(Vety4and.para.VeteiiflaiyStaffS..Ifl 

the aid Meiitrandwn dated 26/02/1990 the cbartá of duties of Veterinary 

........... 

ANN.URE-IiI . 

...CU44RTER...OR.. UTIE..)Pk'ETERiNAR . ....STAFF. ... SPA- 
4' 

..........

-•.--. ......-.,. . 

•••••••••••••••' 
	i1t iote àreroder vil1g .re4je 

renderTfree veterinary'and Animal Husbandiy aid and care to the 
.................... ,•'•.' 	-.... - z.. ............... 	.. 

in 	 under ihe 

' overall' guidance/instructions "if" CASGr-i(Veterinaty).... 	other 

"'supervisoiy"officers . 

• 	 ' To 	aI"tou..fo 	'minthh 	' mth 

'impwtng'doorio'doOr .. 	 in 

	

•.••- ,'.• •• ••• ,•.. 	.,'. 	•'•'. 	,.•,•.•,••.,••. .•.••.••...... 

Whzlëfrit?JurtbvisitNI . 	 010 

dèlWrfl'esD1'thfferJlt zgpct. fAnfmai Husbandiy to generate 

be'tter cwareness"arnongthelocal'pecaboutccrnmoirdiaafld' 



-- dvance'with"the- upprovalOf the -Circle' Orgaser;"theconcered 

......... 

it 

monththrough..:Oto CASG4leastafortnightin -advance. 

4- 	
ia'ito. 

7his 'controThn düthori to reach himby the 7 of the following 

mont/rat..thla t.'Genralljçhis touring wiIlbr with MPtams bu't 

-1ndependent•touringmay be allowedin special•cases /y- GAS Gr.-. 

......J(Vet)/C.O.wich.the..approval4AO/SAO.... 

'4 
	 ..................To assistthe(SGr.4(Vet) in performing  dayo daywork 

.I4.:az.ct.. tr 

andô1hercorthin connectiôwthere of These will'be vertjIedby the 

GAS . ... Gr4(Vet) on cc ,  eveiy quarter . ...and by "other concerned 

super9isory ........officers..... periodfcally . .....AFO..-SR4(Vet)1HC(Vet) 

..Cons1able(Ve1)....will.... .be.. personally. responsible. .for......any.. lapses 

....inclu4ingfor.shortage.in.stores/equipments..jn  this regard. ....... 

To strictly follow the instructions and ordeis of CA SGr-I(Vet), 

.-.a)d ther supervisory. officers and to. can out. the. veterinary, civic 

...aclion prog.ramme..accordingly. ............. 



A. 

'WI  
"7 

• 	 To Ureä 	rided to hiareôp 	flhiäèd ñd 

kept ready-?2s per requiremenL 

ArurIpg 	w%AA'qA4g. been  

Is 1. 

any 

comJiliatiOn *ewould ctact CA Sr-L of his'area for guidancethe 

- Stafe . Vetennwy .......Dispensay/Hospital/Centre........etc. --- (these - 

areas/villages will be .given-the.Jowest priori 1y). 

'Tô submit his -mh .... detaiiedtôurdiahigMig .Thg all 

'apevfsofiheworkdoneduringthe ...month -:o*isContrcIiingOfficer 

.j.the.5!'..ofthefoIlowinginonthat the--latest- 

. ............... 
10 - rosure that at seterMen cetures, emrency tray and first 

Cz 
-aidkitr72re-alwayskept ieady and - reserve to --meet -aippe"of 

emergency .--- .. ,.. 
	 .... 	 .... ......................... . - ................. 	 ... ....................... ........ .... 

•7) .  TO correct'y prepare 	ad 	andsubm it in time the 

nn. aupplemeniwy wtrfay7dentofmed1bines/equ4inent/other 

-stores-to the -SSB .. .f3irectorate; New -Delhi, -throug/r the--Divisional 

..........

-............... 

Th 	n 	pèditithlj....distrfbue.... the veterinwy 

tores/kit-'etc.on ...-rect among ..the4FO/3FA(Veunderhis 

controL.... 
4 
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TO 

.. ......'1 •• 	116 1 

tockanldeadsWCk 

prc?ibeddoOumentS/record5tC. 

Tô 	eiWit the,e is fib excess stock gppaft 91 short- 

ldgswhihifap watl avbldable 	tage: l'o'also ns'ure that. 

--medicatstores'helddb'not beccme dateexpired; 

m he' 1' 	 hsqndiy 

I 
* 	 Also ..tbp....hime abiat of devdbprneflr inhis 

profesiOnal ..field as also about"important Animal Huthand,y 

in the- 

rTo 	 the 

- prexribed proforma inrespectofhis-area of charge-fIwough his 

controllingfficer in time-so that..the-consolfdaied compiiedreport 

.rhesthe.SSBDirectorate,J\TeWDeThi by the due date 

well 

submit the -MPR in respect ofhis.workthroughhiS con froiingofficer, 

.,4o..theEIG(7').with a.copy to4he Chief Veterinaty -Ath'isor, SSB 
...........- 

"1&........To 'nder 	and peorm jch other -thities-' 	may be 

.assignedto him by the higher. aufhorities '- 



Abt1. copy ôithe Mmorandui(dât' 

26/021 i990'isic1osedherewith andmarked as 

Annexure- A/i 0. 

if 	That, as staiffCgbVethô'dülies Tänd nature of worsof the Sr.FA(V) 

aintother ptSIikStôckmantContpowtdei1Stok Asstt/AnirnlHusbandry, 

- Msft./Dresser' - etc. are- minor veterinaiyservice' rendering preliminary' 

--veteiinay'aidslike-vaccination,'casfration dressing of wound etc Therefore, 

nature of works'or-;work allocationof -all the-veterinary staffs (or para - 

Ai:. i84L:B:ut1.:iiiI 	 'TTax 1oxest 

.......... 	 rof,otl 

Depa1mnt 

:1: ...........-The'Servive,of theSr.FA(V)in S.S:B:"with oneyeat certificate course 

14  - in - the -Veterinary .. Science - is also...a'TeclthicaFPost. frthe' - HandBook -of 

Indian Council-of Agricultural-Research (ICAR), itis-clearlypointed-out that 

Field.Assistant in -Veterinary..is also -a -TeGhuical. post.vide. Appendix-fl of the 

.said.Hand Book of 1CM. - 

- ..A' true-n1e coprof the relevant page-containing 

- Appendix-II of-the -Hand Bock of10ARjs 

.-enIosed..herewith. and-marked- as-. Annexure- 

4 	 lffálëlóv*rttom.çntionthat incc$P)R es,,9 9 , Part 

13 SI No XXII there is also another column under the heaThnof "Other 

Technicians" and the same is'eproducedheteii:- 



-(a) Postte4uhingma1tiU1atiOfl%vfth some experience as - miniinum 

--qualifleation-for directiecruitnient ks 4000400-6000/- 

'OeShi 	 öf whoisslysituated 

with the 	Petitioner fi1iO;ANtI.651ft2002hefOre1heHofl'b1e 

•Ca1Adfratjye Tribunal -atGuwahati - Bcncirwith -similar prayer 

praying--hereundeiexoept-at'the sca1e-of- 4-50042-7O00/-The-said O;A - 

.-with. the oUowg 	and ..direction. "Considering -. . the...facts..and. 

has r 	 le 

àñd 

''- 	 :ke4 	e'nnt 

'-made -byike -  rpondenttwe dispose -of thfs.applicationivitlradfrection on 

the- respondents to implement--the -undertaking-as -expeditiousiyas possible, 

-.-'.prefe.rab1y within a. period--of three- months--from 4he...date -- recezpt -of this 

or4er....The-.application4hus tands4isposed4 There .shall,...,however, .be..no 

TZi 

Adhiimstrative Tiibun4 Guwabati,ihe Gdvemnent olindiã, 44mistry of 

Hoie' Affal 	 rant that 

---revised -pay... sca1eof-Rs:4000$00O/inp1aceof Rs.32004900/- vide letter - 

No;1L27014/-16199-PF:W dated 28th  October,2003. S  

page of ROP, 1997 

S1NoXXIi' order 'of the Hon'b1c 

Central -- Adminis1rativc ........ Tnl,una........ -  dated 



.- -. 4-- 

1t/i2/2OO2 .:td.Tv:Tieuer;.:mT:the . 

Oo*thniet of India dated 28/10/2003 are 

i3 

nd.AJ44fespective1y 

5. GroundsforreJiefwjthJe2aLproyjsjoII.:,. - 

.TT ir1ax,$aIiflLor Dircctorate or 

) 	
Iñstitutë, theie exist a certamost or pasts w1uh nãrrnally..nom&iclature as 

VFAOtitOkman. ifAñim.a1fThbahdijr $f Vetrtnary Compounder or 	j 

Vaceinator orDeserr Fie1dAssi r(Lerfla.n ernay b.caued) - 

-- -Their inwork--is-1o'render 	veterina service like-iaccinaiion, - 

- 	

. 

of 

iè 94.: And 
1. 

iicotesöiheiwnim 

the said 

Act: 1984 soalstrasliscussedln .. para.No55;284of1w.56 Centr.a! Pay 

CnmiSSiOWbIJ taking-thcsedifferent nornenclaturedof post into one ground 

. paraveteiinaiian post; the pay scale-was-recommended10 eviSe-equally. to 

R14500-7000/-,so, thtthermaynot.anseany quo 	ayanomaly The 

..Cenfral Govt...also aGcepted .ancL.approved.ihe rnon.andrevised. 

CCa(RP)'".* 	- 

...............
and  

dthied therightOf the applicanttoenjoy thaid ise&pay.ta1e: 



:MlmugsihT al9. mu.... - 

Tehnkians for which ininintum educationa1 qualification 	only 1 

-matriculation withsoine expe nceandrecommendedto -ree.the.pay scale 

toRs.40OO-6000/..equa1ly.to.1hose -of paraveterinarians.post -andthe--same-is 

•..approved.iyiecentra1.G 	 included -in.-the...CCS(R.P) Rules,. 

....l997...ani...reflected...ucr the lieading..or column ..No."XX]1OflER. 

II- OmER1'ECHNJCL& 

11311 

:Qualification for direct recnhltment 

um 

.4 
	 onisrnatricuIationwitlrdiptoma octhficai(videAf8 -and 

Section :,';; ' Indian - Vetefinar y .. 

..is.soughtto.have..revjsed 

of Central.Forest,.Department 

inROP,.1999. ..... 

1yjitjate4.wjth.tiepresent 	'rs.cse.... 

p $4:1n:  04 

No 65 of 2002 and the authntis also comphed the -siffit judgment 

andrder by.  

; 	 .. 	 j 	. 

-I 

	

	

diffcrcnt.-oiganjsatjon.gr  Dirctorate . or-lnstitute..are -aII -same. .and.. 

•--equal...eitherJa.the,nanje. of works .or ,in1ookingto the minimum 



I-] 

• 	WOr&iiaplicote RI th 

ofthe'Constitutionofjndja. 

of the réniidiés exhausted: 

The applicant and_ other..colleagues.. tiled. number.of rep esentations, 

the, lateat' oite. 	.bmitted by..ne. Shii. Cli... .Sunil. Siiigli,. Sr. .FA(V) on 

/ 	20102/2002 aftei the Ministry of Home Affairs has been laká o'er.  the SSB, 
cP .,  ................................. 

' j 	with a prayer mter-aha to implement the 5th  Pay Commission to the SFA(V) 

Staffs of 'S:&B: aS dotte ...in case ....Of ö'th....Vetr'staffofdjfferent 

Departtnents. 

........responseto the said representtion th.. . DirectorateGeneral of 

Security Office issued a Memorandum being No 15/S'SB/A-412002(2)-2567 

date'd'14/05/2002t the extend that'2:'The'saieofpay 'rher , dEsignated 

post prevailing in 'ihe other Department.. ..cannot be -  applicable - in' this 

"Department; The postis designated asSFA(Vety,),'the scale of pay atkeched 

40 the-post 'of SFA(Head...Constablej..wiJJ be. admissible ..to..the 

holding the post. Hence individual concerned may be. informed accordingly." 

	

ftherepresentation' -'dated 	H 

20/02/2002.....4nd....... Memorandum ........ dated 

	

14/05/2002 are enclosed,terewith and marked 	= 

asAnnexures-AJ15..and.A/16.respective1y. 

Matter notprevlousIy-fi1edor pendin with anvotherCourt .... 

flie..Applit fw'ther declares thathe1iad- not previously, filed any 

application,, writ-petition or suit..regarding the..màttet.in.respect of which this 

TI"applicationha 'beea mad.e,"betore ..''ou' r.,.iny..othe uthority,r any 



I6' 	 ••.-. 

c/ 
1 

• OthrBnhoftbeTjThtutaI 	Vp`liqalffot~ . Iva-  fifidn- orsuk.is  

pending beforanyofthem. 

10.1 .1i erts bedirectedto upgrade the pay scale of Sr.FA(V) 

(S S B) to Es 4500-7000/- rn- panty witir' Sr Vetennary 

. entw.e.f;Oi/0111996;. 

Qi)to'direct.... the.... Respondents.... to... consider :.for. . 'changing the. 

.nmciatn. 	 of.Sr.F.A(V) either 

Sen or..Veterinary.Cornpounder.oiSr Veteñnary Assistant etc. 

inhe Interim 

-Duiing1hependency of'this•Applicationthe authorities shallnot be 

Sion,lp)' 

:si.iiof 	p .iicant 

Advocate. 

application is being.submitted..by hand ihrough..the. Applicant's.,.. 

••-,... ••. 	 •. 

Part.icUlthbi Postal Orders filed in respect of the applicátión fee :-

là..of enclosures:.. .. . 

I 



0) 

- 

Affidavit 

Postal OrderNe.- 	dated 

-in 	f the pee, theResr, CAT ; Ouwaafi-Branc 

.-.GuwahatL.. ... 
a. 

(45 extra copies of the..application..for 5.Respondents. 

.............................

-. 

ççeipt Slip,.. 
ol 	

TTY,riarna.. .: . 

.1 

11 



VERIFiCATION 

$ 

I Elangbam Erojenkumar Smgb. aged about years, Sb E Ashwini 

sii.L. Y .  in 

Nágy d1Pisin 

Kkching, Thoubai.Distñct 

Man1pu;dOherebyVefythatibecontcnisofparagraph'Nos.i,4 &9 are 

'ffiieto personalknowledgeand contents of Paraos;2 and3are believe to be 

'1rue on 

based-on. 

the 

The 	Novembeç 003 

By 

Advocate. 

itralAdñiiñisfrative Tribw4j •i 

OoWtiBtb,GuWähaTi.• 
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• 	 ITh CEAL 

GUWAIIATI BENCH 

	

ORIGINAL APPLICATION NO. 	OF-2003. 

	

•ShriElangbam Brojenkumar.Smgh 	-. 

	

-Versus- 	•. - 

ThótJiiiön öfdiaäiidothrs. 

Respondents. 

kF-F ID A VI T 

•43  .Elangbam Brojenkurnar Singh, aged.about .-... -years, S/o .LAshwini 

•.Singhby.occupaxion.aSeniorEie1&Assistant(Vet(tinary)•inS.S.B.,now.. 

iaaiiviioi a 

Mpu, 	iY.  !e 	 follows 

L.1. 	 Appliant 

'j.i:lJuam_:weW. 

conversant with the facts and circumstances of the case I ani presenting this 

aflidavit !mrma4e inthesaidapp1ieation. These are 

1nzeio my knowledge: 

	

the fgg 	pos.L4. 	9 

t, X are 

believe"to be true oit the" legal advice and -UwcflentsfthPallos; 7  

\ 

(Tonbram MaitiSingh) 
Oath Camtnissioner, (Judictaf) 

Manipur. 



2O 	 __ 

and 8 are bafld oti the Iii1orrnatin rdceived byrne from my counsel W 

'beieveihesametobctpie. 	: 

:at.uA/1 to Ai 16 areth.elrue..andcoiièct 

bpic, of 	jal. 	. gm 

3. 
("E1angbam -Brojenkumar Singh) 

Dated/Jmphal, 

The..November,.2003 ..... 

Advdcate. 

before me on 	2 

!? 	 at the Court premises 
by the Deponent who if identifIed 
by 
The Deponent seeing to understand 
the contents ftlly  well on their 
leng read over nwi e1;ned to Mnt. 

' 

CY 

(Tongbram MwiiSingh) 
Oath Cammissioner, (Judcjai) 

Manipur1 
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THREE-YEAR DEGREE COURSE 

EXAMINATION 

fr4. 
	 (HONOURS) 

. i 	 fts is to £fl'tiIU  tijat 

......... 

&a 2t1 	 4yL 

( 	 4a',i ii 4ee / 

(?ôIiee - Veai Q)a e togirse) 

C 
	 azd 

p 

Impba  
J~.AeqZn____ 

V 1Ce(C]h1anceUojr 

- 	 ) 



1_ 	
VS 	

k 	NEXUrF-lit 

S i A N T 
T 

iov 
I 	 Op 

"\ 

.- - 

-. 	

- 	 I4. 

GOVERNTVrNT OF MANPUR 	
- 

o 
- 	Pot ompat !mpoI 

- 

Veeunaiy And knn1 HusbandrY Dept Manp'ir 
EIernntarY 

Anmal -'usbrdry nd VeerIri3rY Scence ExaminattOfl 

J. . 	 - . 	
... 	 ...................- 	 .-.-. 	

.-- 	 -:- ::- 	 •- 	 -. ........ . 	 -. . 	 - - 
-: -........................ ..................... - 

- 	 - Acc1'iSess1Ofl 19S' 	 -- 

41 a 	 - 	 - 	- 	
- 

& 

.4': 	
/';. 	' 

- - 

• 	 .. 	 . 	 ..• 

- 

(•4 ,4f•4 

• • 	

am 
LrJ%i MsaI. 

V 

.4 



— 
p., 

'I . 	 . 	 , . 

f- ic' 1/30(1 1)'f2/XD/.rs• 

IL 

•_ '_._'-g 	p4 
CJ/c)f 1' 	IPrLrQr, 
t!17UpLr:aM 

S 4 
I!" 	 - 

I 	
LLM,.#_P iLl 12T U 31 	. 

7 	 Io/urjerzoc! you cpji1 tcxor /or te poa iQ/4 d  
4øeinta2 'ett) 2iz VL 	 ,' 

 

You 	 ?'CUco4ttjppqr.for p'XfL. 41 

61 

	

UYJWUC 411 0 ;_'74 	OiiQnr&ç U(JQ.'JPun 	 Ct'oisp O 	rij I?itLZP. 410 ana 	/) tt.Uip1uzZ,MrtnZpz wM4 &c 	ticied. 

LIM- 

IN  

k 	away fo 	iai rp aJ.p3ipitr. 	, ,.' 	 ' 
- 

- 	-- i-'--- 	L L 
- 	 Fa2e 

100 	rc 	 16 

	

S 	 . 	 • 	 • 	 ,• 	

- 	 -. 

,• 	. 	 S  

I o. 

	

- 	 . 	•-:-• ' 	. -- ' Y 	. :. ' 	: • ' 	- - 	- • 

• iIQO J. aA.zre 
cac?a 	J& ',p H uf phy.tca2 effuincjj test wUi I amount to 	ow2 fI.t- n,1 

b) 	(qPr4y I'U u'1r J'J'I?. at 	ojn' rgek.riw ')par -tit aa11. JzQt b2b2c $'J? (fly C2Lf'UJ't$flao,Jt •.. 
of ''w J"' aujJOred'o the, Pe SO -  

Y. 	 jc 	 n'Vw 	riots wU2 bercqulred , tt zrtCjn CXan  I SnatQP2 corpr1Zng.. fr2io,t4zzg nubJct .... held on Jit)3, 	
f. - - 	- — --- - -- 	-. 	 I 

1000 hPS t 12 lire. ,- 
- xi 	- 	 6: 

eRr 	cTe, 	z 	 (0s' e'wp,s 
(pr'tcuiap rc.fare ,wa 	1400 Firs 	1600-Fre.2.-i& ,s to lltrncwy) 

 You 0$21 bc ah2ozed tp app.Zcar n fte Pt.../Jpgtt 

	

SUbftCt to prodZ4efl 6
,

f' tIi $O12OZtg V 	, '' 
Ora2 ccrtftcate *n nuppoIt of, ois 	of bir 

' 
• 	 - -,....... ducatio,2 	ua22/aatjo,io, 	' 	- - -- , : - 	- 

• . 2) 

	

	Ccr/oago of 30/cT (n oaeo/ C/:ciudgdcs °).;: 
no obJecUo:R ' C" erttftcate $roz the cp10 rr, 1/ wp1o4 c2d 	'L!hom,•  • '> 	 •9 . 	CO.. r &lçc  

• 	5. . 	Fc 	tt no '1'ia • 	' 	• -  have make y.ow' czm 	 Jol' 
-- 	 Oj P.zr./ipgg.1 	qr;y', 

nu EY 	 /cF/ azzotted. , Zc' you. 	- 

/ 
Area OrganZgr 'Athri) 

Cto 

• 	 •• 	 • • • 	/ 	( 
• 	••, 	.,•. b 	• 	 , 

2G COO Itr. race 
Sc' Lonj /wp 
4, !fih 

4 
71. 	.. 



3. 

- 

Ar/~ ANNEX-  RE 
NO: 6/9S3/7-v2/92(i4) 
DIRECTOPJTE GINT.R?j OW sEcuRrrY 

OFFICE OF THE DIRECTOR : SSB 

BLOCK NO. V (sT) R.K. PUP 

NEW 	I, T 

H 

1O R?'N 

SubjCct Intorvi2w for th 	post of Senior Field AsSiStatt 

(vetc-rthrv) in the p.3Y gcl . 	 of 975-1 660/- 

aPpoar for an jnLrVi?W tobe held jn.the 

off ic of the Divthional Org.1 isr, SSB Manipur & N3galefld 

Division, Irnphal 
2)j  I  ./))3.rorn . ... / 3) 	hours 

in connection 	your selection I or th abovE? post. 

-2 	 us. t bing your . 
 High School certificate showin - 

your date of birth, cetifictS of having pass vetrinary 

Stock Assitant C0UrSC 	d xp'ritnce c?rt,ificat of at lst 

12 mnth ' hospital Cri.fflce in tratmpt of . differflt spci.?S 

of animal .otc. , and also c tjiat(! 'iSSU?d by th- bompt?nt 
8uthority'if youclarn to belong o SCor ST c9unity -all 
in original.  

.j•.  

1 	 H 

3 	. . 
	 dC1aSS R.3ilway 	r•o SC/ST candidatS wilbi 

given in corictiD with tha ab:.ve interVi.w.  limiOd to te 
-net-rest Railway Stat ion. Part iculas of Railway Tickets ~1

-fay. 
b brought al ong. (Toe who ,ar already in the service  

the 03ntra1/Stat Governmt etc., will. 	 not be ontitloá 

to such benefjt. . 
You must bring an un_emp1QYTflt cetificat 

from a Gazett: Officer of your lC:LLty k .fl case you clakn 

refund of non3y >?nd by ri 1]. in cnnct1'fl with th inrviow. 
Candidates bolonging to thesrnE'StatiOfl would appr 'in th.. 

Xnterviaw at their own uxpnso. 	;. .......... 

...... 

• 	)/i(1P 1 
n.-çj- 11<\  

ASS IST,'NT. DIRE.CTQR (EA) 

TO 

	

12. Elangbd
m Brojénkr Siflh.:. ., .;. ..• 	.•. 	 .. -. S/o- E., Singh 	. 	 . 	 . . 

FIiyanglm 
Myj1jka i 	 ... 

P0: Ka kch ing ]Distt.: Thub,l. 
Man ipUr-.7.95103 ' -. 

Cbpy to :*The D1vi.ion.l Organiser, SSB, Maniur & Nagalard 
)Jivis ion for infortnion and necesay action. 

................. 

ASS I3TNT DIECFOR (EA) 

I) 



Na 
 

1)t tcl 
l){ji:t 

NI) I / 	 -. 
of 	 -. 

I 	liii 	1)1 	y 	ti;,itt 	iii 

I• 	I) III i u 

)td th? 	2 7'--7 	? 

MEMOR (.I'l DIJM 

ANNEXUF 

- 

,- 

• 	
• 

The LtnderI aned hereby off er Shri 
j%(1 Of 

of 4i,ce 	f the 	
• _Under the' 	-- 

;t 	I 	hrnr3t 	cF.
sSF,  

I I cni, i 	 I 	
-30— 1CO 

I:ti 	uua 	a 1 ] wEh at 	ir i hI. c ui k'r I:.Iir, rul eri 	aii 	ordr 

1 ( nc  

The post 	temporary, his/>PermflEnt appointment to 

.i.f and 	 is made permanent. will depend on various 

Ir3verri i nq 	wnt 	ppi n rnLnt LU ULh po t. In for Ce Lit 

1) po pe ancny from 

of post it.'madp(-;, rmaflOflt. 

3. 	 Thi i; appoi-ntthent i. s pure1 	t.PIiipCr.3rY,. Lu 	it is 	1 i I] y 	• 

• • • 	
•• 	

t:C) 	continue 	indefinitely. 	The appointment Is 	11 	y 	to 

t erm nat on on on rnunth not 3 ( 	on a thrr ci do W3 thrut reaCiflc 

Uri ng 	gno'l 1 he ppoi ri Li nq uthor a t 	however , reserves t he 

r icht to torm:i rai ng :he 	C? of the appointed frthwi th or 

e+orc 	the expi ry c 	the sti pul ated 'period o f notice by maui r.g 

• • • 

	

	
• payment to him/her' a sum equl val ent to the pay and all owanc€ 
for the period of noti c:e or the exp,i red porti or! thereof. 

4 	 The 	,p e rtr 	hI I. he on r a] for a period of tvn 

• 	 years ihi ch may he extended or curtat I ed a the di screti On of the 
• 	 cocri:et.ent authority hut. iuc:h exteni an or curtail ment shal 1 riot 

• 	
exc.ed one year 

• 	 •• • The' appoi ntmor,t will be furthEr 	bject to - 

- ' • • 	• 	i ) 	 Production of 	a c:ertj 'F i cat' e of 	f i toss from the 

	

:' • •, 	competent tiedi cal 	(uthori ty vi . 	Civil 	Surqeofl of Di tri ct 

MOd Cal Haspi t.al 

• 	
i.i 	 In accordance with orders in force 'in reqard toi the - 

• 	 • • 	
recru tment to service under the Govt. of India, no cendiciat.r? jhc 

• •' 	• • 	ha; (1inrc. than or-ic • ii. fe i 	i i 6 ,3 .1. 	eli , q lb 1 e for appoi ntment. under' 

• 	 the Govt. of ],ndi a prc:ivi dod that Govt may i 4 they are ciat.i sf Led 

• that there are sped al reasons for doi nq so 	capt any person 

'from the operati or of this rule. 1 hi s offer of -  appointment Is 

cuid i t ± anal upon hi s/her furn i shi nq to the off i  cc a 

	

• 	• 	• 

• 	: 	• 

- - 1 

- 

• 	• 	 • 

thl? post 
zi 4ctors. 

the tTiC? 

the 1to 



• 	 • 	•.• 

— 

	

7/ 	::ii:l ,-•t i on at7, 1 r t.h 	Anni.r- 1 Of this I ttr , alongwi,tvj hi 'hr -: . 	•• 	/1 	r' cpi y 	I f 	hOCVEI , 	h( 	(nor 	th ..r 	 f 	.1 1 vi tic2 	ti 	i S • 	 /( 	 ri-rj d to 	p:r.on h'ij nq more tl]n or 	it f pliving di rs to 
-•• • 	.. I L, 	C•?> E.mptcj 	rc(fl -the Cp0rt i. On Of th 	hov 	nent I ord ru]. es 	for • •• 	• 	 • 	 1n" 	pecj 1 rcns, h/sh& 	;1­10 i.1 d ui 	O;ir-  cpr;entt ion In 	thi s I iCi 1 f 3 (rim CR tc 1 	hi s C3 1 t 	c 	ppc ii 	(if ri 	'A iou] d 1 n 	ht case he tre edlei S cincei 1 ed arid 	f - thor c:ornunun i c t: I on 	i 1. 1 be sent: to 	Ii ri 'lit ri n 	du 	Ui 	 uIpCTh 	 un',i th r a  

t 	
nfl of his 'hpr 

- 	
- - - p( ul ni nu n 

i I ) 	
TIdruq en oeth of eli egience fei thfu.1 ness to the • • '•• 	 C;or(St.i tLit I Ofi 	: mdi a ort mak I riq of a sol ems -u aff i re.t I on to 	that 

• - 	--- 	
ffect. 

1 	 PrJtufjr.n of the fc.i lCi'Iriq cirIginl 	corti(j:atu 	(if 	-• • not pr:uducuj 	l 	 .- 	 ••- -- -- 

	

 ee'In p1 nm 	r cr I fir E, tr 	if 	mduc:at I (DnCl 	nçI • 	 • • other-  technjca,l quel I f icat ions. 

F pr r 1 	r 	c - 	i • 	 • 

	

'1 13 	i L. -iLr o( 	lq( 

Chrer er . 	r - 	I r e 	i ri 	t -1 Pr PS.,rr brJ 	fnrm • • 
	(flnexure—T T to this 1. etter 

	

t L 	Lrd 	by 	 1 I 	Mcjz *r t 47.1 or 	Sub - 
• 	• 	

• 	 Did SIC:ruel Macji 	 or- I:hejr stiperi or- : ficci -  in • 	 •• the case  of cndi 	post and 

	

> 	Cert:j -Fl cate i. n the pr scr- I bed for- rn in support of cn'I I d 	 m' 	h t h 	hu 'I orig 	o SI_/Sr - 	

• Di scharqc- cer - ti, -F cat e in the pi -- eicrj bed 	for- in of 
• 	• 	 • 	

prev,i ous empi oymtii -ut , 	f any 

II 	md 	1 	'41 H 	Ic 	i qn ed - t 	unIgo 	mod 
fling c:oursCs as prescri bed from t I ifi C t ci t i me. 

S 	 • 	It may pJ. ease be t-Lrj whether- 	the Caricli dt 	i 
• • 	

• 	 set -  vi nq or under-  oh 1 I get I on to scr ye u'nc'th'r Centre I 	(3o4-. - SetE govt. or a Fubi:jc AuI:hc)rij- v . 

	

- 5 -,,  • 	 9. 	
I-I- •rrty tie':). ar-atj cri q3.veri or I ru-f' orn,et c:'n 	-fun -ui c( - nd 	b' • 	• 	 tiur' 	:-Ir,e:(i r, i - i -,u - 	pi:,-ç-, 	to 	b:.. 	fuii,: 	•uucl 	'If 	):h 	:.:u'iu'ji cIe:u. 	:i.ci 	fouunu:l 

• •-' • 	• 	• 	 vti 	'(-tul 	i'ii 	.iu: 	("1' 	:uu-d 	auiy 	Uielu,-i - ';j 	ul 	I Iu(c;u - u,u,i 'I onIiu 	u•j 	• 	Lu:- 
• 	 • 	

1:1 able t:.o reil::)v,:[ 	fr-- ruin tim 	sorvi, u::o incj s'.uu::I'u ol her- act: I on ar. On,t:. • 	
5 -.  • 	• ( 

	
uii;y 	(;In'uri 	iiu.(.u;;-y , 	 - 	- 



• 	f 

T1 

/ 	 Z 

th 	f er' on the 	bove t. or' n , he./4r 	 ci 	report." ' 

i thin one month •frcim 

the .cJete of i ue of thi.5 Meuioranclum. If no reply is roei ved 

from the c:and.i date fai Is to report for duty by the precr ibed 

date offer 4i 11. be t eted acr. anc:e], 1 ed 

No travelling &'lownce ',iil be ai1oeci for joining the 

ppç) 3, ntrrimnt 	 j s  aj 	 under-  t,'ie ru) es 

12. 	 He/She is liable to he trenf'erreci any 'shere in India. 

iREA I:flC31'NiSEF (5) 
SSE:A.F.DIVN.IT'WGAR. 

To / 

Copy to  
1. 	The 	Area Orqanier, SSB 	 for 

n+c3rmati on wi tIi request to obtain all. dcinent.s a. per Si Nc, ,,5a4  
rn(r1 t i on ed Kb o 	f r rsm Sb r 1  

on ' h.ts/,' 	joining at 9/)/7Le 	 end

t. orI ssi.ie' of foçaia 

appo I t flier 't order 

7 

Zey- 	vi 	 L)7 

	

k°': cLvi-d !4 	erf /. 6 E-t4 	1) 	 '-I ' 

Ile 
(J ~ 

/ /4/9/ ('& 	
- / 3 , 

J6, 
, 

19 

1 '  
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No.53-7E-LDT(LH) 
Government of India 

ry 	 I4inistr' of Agriculture 
of Animal ilusbandry 

u:ie 	 —ad_-D'ying 

/ 

Krishi i'havan, New Delhi 
Dated the 17th Marcn, 1 93 

hi Rarijan 	I 
Veterinary Officer 
Qneral of Security 
of the Director s .SSB 

V(ast) R.K.Purajn 
110 066 

ry aid to villagers through para 

.... 

L_q__L_ 
inary 

With refrence to your letter No.24 Vet SSB/90/VC- 
( 2 dated .1o11993 on the subject cited above, I am drec e 

• i  to say that the IndIan Veternary Council Act does'riot 
provide any right to a person other than the iegistered 

• veterinarypractitionertohold office as veterinary 
physicianor surgeon and practie veteiinry, 	medicine 
in any State. ( Eoever, minor veterinEiry 	servicj--- ••.. 

terms of rende1n 	of pr11mthãry veterinary aid, like 
.Vccination,càs.tration f wounds and such bther 

tpeSOf prelimTnary aid or th 	treatm?it of suehJ-inents 
ábbe unc1ertaer1 by order 	&pson ho1uth 	uioin 

cettricate or veterinary supervisor, stock-manor 	, 
stock assistants undetrie supervision anadirection or 	' 
a'egistet'edpiactiti.oner, 

-in 	case 	may issue your 	you 	 orders 	rmittin 
' .............•. 	. para-veterinary staff holding the above mentioned diploma 
-- oj' certificate to undertake minor veterinary serviceun ler 

the Lsupervision and direction of registered veterinary 
practitioner. 	You may take the services 	the registered 

0  
veterinary surg'eons of the State Governments locully • 

available in these ardas. 

Youis f3lthfully, 
• 	

0.0 

/itajit Co:t3 ionor (LII) 

s ............. 



A4EXUvA/ 
4 	A-36 cOMPILkI1ON OF FIFrI-1 CENTRAL PAY COMMISSION REPORT 

THE FIRST SCHEDULE 
-__-- ---(See RLiles 3 & 4)-- - 

w 

-•' 	', 
', 	 / 	,,. . I 	I 	 PART - A 	.. . 

Revised scales for posts carrying present scales an Group 'A', W. 'C & 'D' 

except posts for which different revised scales are noifled separately .  

SL"- POST/"; 1  PRESENT - SCALE REVISEDSCALE 
NO. GRADE (Ri.)- (Rs.)  1 
1. 2. 3. 4. 

1. s-1 750.12-870-14-940 2550-55-2660-60-3200 
• 	2. S-2- 775-12-871-14-1025 2610-60-3150-65-3540 

3. S-3 800-15-1010-20-1150 2650-65-3300-704000 
4 S4 825 15 900 20 1200 2750 70 3800 75-4400 
5 S-5 95020115025 1400k 305075395080-4590 

95020 1150 25 1500 1 
1150 25 1500 j 

6 	- S-6 975 25-1150-30 1540 \ 3200 85-4900 - 
975-25-1150-30-1660  

7. S-7 1200-30-1440-30-1800 4000-100-6000 
1200 30 1560-40 2040 
132030 1560-40 2040 

8 SI 135030144040 180050 2200 4500 125 7000 D)t 
1400-40-1800-50-2300 

9 S 9 1400 40 1600 50 2300 60 2600 5000 150 8000  
160050230060 2660 

10 S-b 1640-602600752900 55001759000 	- 4 
11. 	. S-11 2000-60-2120 6500-200-6900 	- 

12----Sii - —2000-6( 23F75 200 6500 200 10500 
2000-60230075 32003500 

13. S-13 2375-75-3200-100-3500 7450-225-11500 
2375 75 3200-l00-3S00 125 3750 

14. 	-. S-14 2500-4000 (proposed new 7500-250-12000 
pre-revised scale) ( 

15 	' S-15 2200-75 2800-100-4000 8000 275-13500 
2300 100-2800 

16 S-16 2630/ FIXED 9000/ FIXED / r 	'-1 

• 	17• 	' : S47 2630-752780 9000-275-9550  
18 S 18 31501003350 10325325.10975 

1  .S-19 3000-125-3625 10000-325-15200 
• ".' 

. 3000-100-3500-125-4500 
3000-100-3500-125-5000 

 S-20 3200-100-3700-125-4700 10650-325.15850 

T 



______ 	
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	 AI\iNEXUE I8 

K 

27. If the name of any 1 person enrolled on a State veterinary 
register is removed therefrom in pursuance of any power conferred 
under this Act,'the Council! shall direct the remoVal of the itamo 
of such.: person from the Indian veterinary practitioners register. 

lol 
•!') 	21 1 11: 	 :):)'2 	

•' 	 . 	. 	- 

28 Every person registered in the mdi t votLrinary practitioners 
• register shall notify any transfer of the place of his reside nco or 

(0pract1ca to the )CoUflCi and the State  Veterinary Council within nhicty 
g  .daysi of!J:suchi transfer, failing which JiiS right to.. parrieipto in the 

••• 	,Jiolectionuof memberLof4he_Qouncil or- a mate Veterinary Council 
I*shall •bljabJer;to:be'forfejted by order of the Central Government 

cither permanently or ,  for such pei ud as may be specified therein 
S. 

	

• 	 S. 	 I 

Removal 
of names 
horn thc 
!hdiao vete- 
rinary prao- 
IiIIJnCr$ 
tegister. 

Pcrson 
enrolled on  
Itidian vctc-
rin*ry prac-
Ii 'ioncrs 
reiIer to 
nouly change 
of place of 
esidcncc oc 

practix. 

-I 

	

. 	

S 	

• .: . ' 	 • 	 . 	 r CHAPTER (V 
.5' 	

:• 	
i.r':•• PRIVILEGES OF REGISTERED VBELINARY 

r4 II 	 PRACTIIIONLRS 

	

S  • • , • 	

: i';:i .29.r 'SubjeCtto the conditjns and restrictions laid down in this 	1'iivilcgc 
Act, every person whose name is for the time being borne on the of person, 

: 	 .jn4ian veterinary practitioners register shall be entitled according to who11ao 
: 	 jiis qualicatiops,..to.: practise as a veterinary practitioner and to Indian rccoverjn .1du  coursoof Jaw in respect of such practice any expenses, veterinary 

harjd jS  respect of modicainents and other appliances or any fces practitioncr& 

	

- 	 to which he may,., be, entitled 	 - 	register. 

111 	aregisterc veteriy practitiner, 	ht Of 

	

• S 	'• 	S  ' 	L. 	' • 	• S 	 S 	persons who 5 	 . 

S 

 

are enrolled 
(a) . hold.. office as veterinary physician or surgeon or atiy on the 1ndth 

other like oftice 	 calcd) in Governn,c,iit or in any 	vckriiiry 
• 	 " . 	 • 	

5 
5 	institution maintained by a local or other authority ; 	 PracliliuUers 

 
actsev medpem any State 

Provided that the Slate Govchiment, may, by ordcr, permit 
a person • Wing a di loma or certificate ofve'Qary RtIpervisor. 

	

• 	 hHi:' stockrnan or stoc 	assistant (by- w atever n.tnie.called) issued 
by the Directorate 'of Animal Husbandry (b) ,  • whatever name SI 	
called) of any State or any veterinary Institution ill lncia, to 
rcn1 nder the supervision an 	direction or a rcgisterccl 

'Titerinary prac 	mcrrlimy—services 

'lExp anATtn'1criI1urvecrtI)aryjcfices'meitlie rendering 
I of' preliminary veterinary aid, iike, yaccinatio, castration and 

4dnssiug...jLwounds, and such othcrtypLs of PitliTiiiary isid 
or' the treatnieq 	t' UCtiThtlinfltSs .  --- th 	Stat  rOc\'crnitient 

- nay,bynotjflcatjonju the Official Gazette, specify in the behalfé 
- 	.. . 	• , 	' 	' 	(b) be entitled to sign or authenticate a veterinary health 

certificate or any other certificate required by any Jaw to be 
I) sc sied or authenticiteci by a duly qualihd veterinary praLtItioner, 

- (d) be entitled to give evidence at any inquest or in any S ',,• 	' 	cótWt:of: law • as an expert under section 45 of the Indian 

	

' fr •' 	*ot 1872 	it.. 'Evidence Act, 1872, on any 'flatter relating to veterinary iiiediciiic 
................. 

5 	 . 	 - 

eL. 
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A-74 	COMPII.ATJONOP FIFFIICIINTRAL PAY COMMISSION RIWORT 

(I) (2) (3) (4) () 

 RangeOfficer/Poicit 14040_I8(IlI-50-2300 $itM)- 175-9((K) 	- 104 .10 

Kaiigoi - 

 AIitL Conservator of 2200-60-2300-E1.1-75-3200 65(X)-200-105(X) 104.10 

Foresti' 	,. 100.3500 7500-250-12000 

FireStaff: I 

 Fireman. , 750-12-870-EB-14-940 2610-60-3150-65- 104.11 

. 	 .• 	. 3540 

. Andaman and Nicobar Islands: 
Directorate of Fisheries 

 Fisheries Developmant 2000-60-2300-EB-75-3200 6500-200-10500 ' 24.20 

Officer/AssttDir. 7500-250-12000' 

 Survcyom 1200-30-1560-EB-40-2040 ' 4000-100-6000 104.21 
'' 	4500- 125-7000 

ii 	 , V! 	 •. 	 ' 	 ' 	5000-150-8000- 

14.! Plant Operator-cum- 	950-20-1150-EB-25-1400 	4000-190-6000 	104.22 

Mechanic! 	' 

• 	1 t Public Works Department 
15. 	Mail. Town Planner 	2000-60-2300-EB-75-3200 	6500-200-105(X) 	104.23 

100-3500 	' 	7500-250-12000 

il 	16.1 'Assistant Shed Master 	1200-30-1560-EB40-2040 	4500-125-7000 	104.24 

17.i Shed Master, 	1400-40-1800-EO-50-2300 	5000-150-8000 	104.24 

18.1 Overseer. , 	, 	950-20-1150-EB-25-1400. 	3050-75-3950-80- 104.25 
_------.------'-- 	 4590' 	' 

• fr!I 	!. 	' 	 ' 	. 	 4000-100-6000 

Health Department 
PharmacIsts 	 1200-304560-EB-40-2040 	4500-125-7000 	. 104.28 

icnin 

5500-175-9000 

Uncman-cum-Mcter 	950-20-1150-EB-25-1500 	4000-100-6000 	104.29 

/ 	r 

//Forest Department' .. 	. '.;..'..'. 

..44'..;VeterinazyCompOunder 800-1S-1010-EB-20-1 150 	4000-100-6000 	. 	104.30 

Senior Veterinary 	950-20-1150-EB-25-1400 	4500-125-7000. 	104.30 

- 	Compounder  

Dadra and Nagar Havell:  
,HeaIthDeparth.t?  
vBio-Chemist r' wn ; 	1640-60-2600-EB-75-2900 	6500-200-10500. 	104.32 

Public Works Department  

Draughisman Gxade4 	1400-40-180EB-50-2300 	5000-150-8000 	'104.33 

Draughtaman Grade II 	1200-30-1560-EB40-2040 	4500-125-7000 ' 	104.33 

26.,'? Draughtsman Grade III 950-20-1150-EB-251500 	4000-100-6000 	104.33 

Lakshadweep: 
Directorate of Health 

27. 	AyurvedicPhyslcian! 	2000-60-2300-EB753200. 	8000-275-13500 	104.36 
100-350() 
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No0 3U/JT3/VG/89(19) 

% ANNEXU41410 
Diretorate General of 'Securlty 
Of.Cie of the Diz'nctor 3S11 
kast Jiloc k-V, R. K. Purcun 
1ow loltil - 1 iouC,G. 

Da t0(i the (it) Io h 1 9t10 

)'ENO1UNDUt1 

Aj.mo' nnd objectivea of ye trluary and rtiiJ..mil 
husbandry wot'k and charter of dutieLI to be per.Corinfld 
by the CA3 Or-I (Vet)i.md the 1mra-Veteuinary nt;ff. 

	

• 	/ 

The main objective of the veterinary and auuinnl 
bahdry work in the SSB is to motivate and win over the heart 
'minds'of the people in the hordering and remote areas by 
ifting their socio-eeonoinic canditions through an eufic&ent 
é-.stock anpopultry occupati:m/farming which is one of the* 

tt.the
o8t sigzTipant assets and e'ren source of livelihood so 

 peö ! .inhabiting the remote strategic areas of the •i 
try becojfleniore reueptive to the .SB,philosophy and to 
cipate in S3B work/programme, 	 - 

To achieve the aboue objective, the Veterinary 
.nima1jiusbandry work shall ai*i at thefç3lowing main. 

Its 	•., 	 S  

To generate among the people nW81P1e813 re,nrdiflL' 
hygenic inenag(,3inent/nutri Lional requirement a ol live 
stock/poultry, their common ailments/diseases iziclu- 

_diig those dñie to deficieicy and their prevention. .. 

To providein £ru of cut, an effective veterinarY A 
hcalth cover to livestock arid poultry in the 
bordering/rcmote villages eHpecially helongini to 

	

LfAY' 	'+irn 	(1r1id1n 	SCsJSTa) by 
-. 	 .— — —, 	— 	- 

'4 	rendering necessary preventive/curative veterinary 
measured 

! 1-  
)i... 	

' 

g .,iii,ji 	lo educate villaers 'hout new developments/ 
:1 

•. 	iIinovatioiP as regerds the edonomicali.y viable 

	

• 	• breeds of livestock and poultry Had their management 
techniques for better nro 1i+mibility 

'4 
The vetei'1nury/para#vCterinarY 3t;.ff will be 
raspons.1. bin for prou.i.d i ng vetei'.iiiiry mid AuimnJ. 

1-Lus baodry nxteiis ion :Caci ii I;l ei Lu ii needy people to the 
•best :j' their knowledge arid skill in the fullest sil t of 
selfless and dedicated servicer 

I' 

	

S . 	. 

' 	 . • 	 .J. 
	 I 

• 	The nongazetted /pnra-vtcrinarv xx t stff like 
A AFO(Ve y ), SFA(Vety) , IIC(Vety ) 	Comi t. . (Vty ) giving firs L 

aid tratmbnt arid basic Animal hushnudry extension ctivitiC3p 
wilJJ!pérform duties limited to their .kiil as p ., 	rescribedp 

The general Omtinx ±ni:cl Jci guidance of veto- 
I 
 • • iiiary doctors. Li case of any coinp.licatioiis, t:hie will 3W?]( 

.4mmediaLe hQip of. the coiicetu,ed CA3(Vetv) Gr-I. 

:: 	.,. 

	

co -r 
- 	

zA 

• 	. 	 . 	 .. 	 . 

1: 	'•'. '. 	K 	.' 	
.' 

•1,, 	• 

..;T' 	 ................. •. 	.... 
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/ 

/ 
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• 	

••_; 	
... 

.jl. • 	. 	. 	.. 	. 
: i  

I\ 	4.Lu I 	o C 	IiL 	.L'o il 	vftttJ.itLIry 	u.tIi 	4:i.t,tsi/n'ii 	ten $;i 	to 
b( .L.a 	unii 	to 	SFA ( Vnty  ) 	in 	u L:io 	i.i 	J on r.d • 	1'ioper 	iit;i I..Lnn Lion 
an 	repletiithmont of medi.ci.nei 	shoulL hi. 	tn; iued 	by 	the 

\' Diibiozlal GAS 1rade-I(Vety). 

There is one SFA(Vety)/Lon'il ibl.e(Vety) for each 
Cicle and in the firL instance lie muBt cover all remote and 
f 	f'ung villages in his CireJc 	1Iv 	thotild first 	tour wjt, 
th CO/GAS GrttdpiI where-ever po 	ibLt 	All rJ 	L0P CampS 
ohuld 	be covez 	d 	by 	the pQrI..Vr't 	: J.unz y s t;sff 9 	and 	ofter 	a 
sty of two days move 	to the no t 	ccunp for p1 ov1dint 

r--' c.oprehensive veterinriz'y covct 	to the v1.11gen 	In 	tim 	I 
• 	 . Atu regulure rouIiei 9 	time parri-ve Viitwz'y 	staff imiw; I 0330- 

cite with the civiL d( tiou tnm5 and uiso vxtt 	11 minor 
I, 	• ant major publi.city cam)aifyIs when-vir held 	in tIi1 	nrea0 	It 

. ... 	. ,.,•., mutt be clearly understood by 	the veteriiiry staff that 
••,•.•• 	;.. thd.r services will always be free of cost and not in return 

foi any cozration, whLt-w-ever V 	 - 

'jtt 	? 	 - 
The chirt 	r of duties of Dlvi 	torinl 	-r (V 	ty )/ 

j 	I 	 C-Gr-I 	p'rt-vetex J twi y 	Lii .1 	1 nCJ o ;ed 	)L3 Aiinexur e -1 	11. 
.. 	nc flI for information and strict compliance0 

	

• •.•:'• 	 . 

Plet5(? ;lCIcZOWiL(dL 	toi1I; 0  

( V. N • NiGI ) 

	

r 	 IJLUUJ.Y 1ILPLCI.'OR (JLN1RAL(DLV) 
•• I •  
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L 
• 	. 
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• • 
AiJ!Ji,tUIth.— 11£ 

• 	 • 
-J AM 	9FP'2 11L' NL'J\. 

- 

4 	 'rn ui qjf rirnnt ,ii 	 udex' viii. wes covered by the 	 ) 
• 	 -', v—— 	— •-..- 	 - 

-- £.•••• •: 	
7 SSB to rerder free vetriziary and Animal Flusbundry aid and care 	• 

the 	 .• n;p('ei: o I Jive-n too-Itj1ouitry 

under the overall guidarice/i&wtructioñ Thl A$-G-I(V l?1nary) 
supervisory oiticers. 

IlI4 	t • , 

• 	• ' 	• 	 . 	 • 
To remain ozi tour br a minimum of 1-20 daya pex mqtI 

.-' :jmpartjng door to door veterinary coVer to TiiTve-8tock owners :... 
area under his charge. 

•... 	 •••',:•:• 	• 	' 	• 	• 

r 	

3. • 	While on tour, to visit WIP camps for the purpose as 
••' also to deliver leoture3 01) diiierer,t tspct13 of AniiiuI. Husbandry 

to generat' bettor dwarene$;:: among the local people about common 

• diseciees and hyg.eriic manage:iumt of liv-tock for better profita- 

%\ bidit. For thi8purpose, his ,nontily toiii plogramine will be final- 

\\ied  well iri4dArance with the approval of the Circle Organiser, tJ 

t4T• 	•• 
 

the concernedAS Grade-l(Vet) and the A.O. 
:..." •::'- '':• 	.:•.•.i.r 	. -----' 	. :; •: 

•• 	 4. 	_.—;jç, submit his tentati 	tour progi'Drnine for th' following r:} 	_ month through C.O. to CM Gr-I(Vet) :Lt 1et1z3t a orthiii 	in 

advance. 
.• 

,• 	
'4 •: 	

: • 5 • 	For every GtlJ3dII' month to tiuhiiii t ii (lflt(.ullC(1 tuui' diiiry 

p 	: 	to:: his controli.ing authority to reach him by 
the 7th o1 the • 

•: ' 	a. following month at the latest. Generally, his touring will be with 

• • 	: • :NIPteams but only for a day or two at each such camp or with cOal: 
• 	 CAS Gr-I(Vet) Iridependent toI.Irini!, may b :0.10WPd tri BpeLifli 

cases by CA3 Gr-I(Vet)/C.() wjJlt IJIP :3pprovai of AO/$AO._ 
I. 	• •h •  

6. 	• 	To aisit the Ci'S Gi-I (Vet) 1_zi rit' ftu'inixi day to day 	z'h 

I 	7, 	To properly maintain exendnble nd non-expendable stock 

-- 	 •qf.;inediol stores/equipment etc. is also the stock nrid issue 
, 	fr.registers and other records in connection thr"of. Tho will be 

. 

	

	vered by the CAS GrI(Vet) once every quarter and by other 
.concerned supervisory officers periodically. AFO SFA(Vet)/1IC(Ve) 

L;GflstH ble (Yet)- will be perQl1re qpcnsible _pr uy 
tag _____ qquiprnentir1thSret3rd. 

I' 	• 	 • 	 • ., • jç "• n 
-- 	 5Y • 	To strictly follow the instructions and orders of 

CAS Gr-I(Vet) and other 3upf?rvisoI'y officers and to ortrry out the 

yetOrinry!iC 9tJou prol3r:Immo rtcwiiil I tiily. 	 - 
I - 	 •• ---.••--- - 	-•-••--.---- —.—.---------• 	

-- 	•-- 	- • 	-•- 	- - 

• 	 - 
• 	To ens ure that kits provided to him are properll, utilised • 	• 	andkept ready asper requirement. 	• 	 • - 

To adthinister only those dvugs/mcdicMeS which he 11a13 • 
een taught an is Luthori;ed to i1;iIm'i'? lie will not :(JIHuIi is L"r 
ntravenous inj.ection/treutment beyond hi•s skIll a'd com petenCe. 

Th case of oriyórnplicntiOn he wou:Ld cotituct CA3-Gr-1 of lila 

'•• 	(ea for guldance6 
• 	 • 	 - 

ConttcJ/- 2 

, :::.. :!.Y 	 • 	
• 

— 	-- -- •• 	--•• 



p 	 , 

- 
:. the State VeterinarY DispenSarY/H0P1tah/n1t1'e etc. 

(these ares/vi1]age5 will be given the lowest pithoitty). 

4 

t•; 	 To submit hip s rnox&thi.y () etaileci totti' •(J 1EU'j IL1.FI1.I.Ltyt '-"b 

all d jP(..t Qi tLi work done dui in& the month to hi3 COL1trOl1 

%( ing OuiQer by the 5tI1 of the 1olloWi:i ,1ozLU at the 1atest.- 

	

• ------ ------ - 	 - 	 ' 

4ç4 

t, 1 ik4tio: 	To ensure that at vptexinaty oentre, emergency tray' 
rneet 

first aid kits are alwtys Ieptri reody and reserve 	' 

any type of emergexlCy. 	 H 

I 

3: 	I 	
To correctly pre're in av izice nnd submit in 

time the 

•• + .. annual/supplementarY vet?I'1I11rY i:idrxit of :nediciLleE/ocIuiprlIezlt/ 

	

• 	:other stores to the SJB Directoite, New Delhi,thr0ULh the 

Jr : + Divisjonl OrganiSer for tii:eiy procurement of 3tO1'eS/ 

materials. 

	

I 	: 	 - 

. 11;41 
1+ .• 	.' . P...  • 	 • P12.j 	To'reCtly and e....peditiotlsly distribute the veterinarY 

on receipt among the ,AFO/SFA(Vety) under ,  

oontro1.. 

	

..._.. 	- To ensure proper and up-to-date tnaintenEmCP of medical 
arid dead utock registers (instrumcntn/0(UiPh1t) orid 

bother prescribed (1oduileiiL$/roJ'(i etc. 	- 

• 	 - 	- 
+ 	 - 

To ensure thnl thi'e it io exCeL3l3 titocklutS tipJ.tt.L1y of 

drugs which may lead to avoidable wuatage. To also I 
that medical stores held donot b m ecoe date expired .  

A 

To Jeep c.Loue liaison 	 l with the local State ithima 

Husbandry authorities/ArmY Veteilnary Hospitals, etc. in the 

1 A',area of hi responsibilitY. 4\lbo to keep himself abreast of 

'— 'deve1opnent8 in his Profeb3i0l iield a alSQ ubuu importtnt 

4Animal Husbandry pxogrmuies/cictivitie8 undertaken by' other ci  

I 	uthoritiPs/ageLACie3 n the ai Ca. 

• 	To regularly submit the uionthi.y pr.ogre5 report(NPft) 16 
- 	in thprSCribed proforma in iecpect of hi dl c of chutgeo' 

ohtolitng fficer in time Sb that hi' con3oll-

dated compiled report rcachui Li t e 	Directorate, New !Jei.hi 
+ +• 	by the due date. 	

- 

	

• 	:•-• 	 . 	- 	 -- . 	- 
• +17. 	

The CAS (vetei'dinary ) 1)Qfltd at the Trti..siitii. ceutiJa 
will submit the MPR in respect of his work throuh hin 

+ . 	controlling officer to the DIG(T) with a cthpy to the Chief 
VetcrinarY Advicor, 	13 th.rcbouite. 	 - 

18. 	To und irtde dIi's erl )1 in uch o 1h r d ut i p 	fl-y 

asd - 

 

	

nd -to hi;i by the hl')ier autlioi'i LirS0- 	 - 

+ 	: 
-:+i':.+ 	 + 	

• 

ir 
i  

14 

- 	'f.: 	-•' 	- 	 - 

• •+•• 	+. • 	-: 

-- 	1, 	1 	t+. 	+ 	. 	+ 	•+ 	- i 	- 	
• 



-- 

Appendr' II - 	- 

Classifli-ation of Technical Posts into Various Groups 

GROUP 	 FAM TICUNIC1A 
I 

nie I. Farm Superindcnt • u. Sciur CttIl 	Spcs 	is'r  

i. Superintendent (Dairy) i- Animal flouse Keeper 
j..or 

Dairy Farm Superintendent 3?. I lcrticuItutat Super' 

Faiw Managec 33. 
3 

Forester 
Senior Stockmafl 

Dairy Manager 
Stockmafl A. bairy Cattle Manager 

7. Assistant Farm Supeiithcthic& 3. cnary Oiixr 

S. Assistant Superintendent 37. Senior Veterinary Assistant 

• 
:utry) 

 

. 	JM$IflI 	 :.tgi' ..•• 
. \•l.-. 

Muic ishflP. 1 It); Junior Gir'kfl 	SuprlfllC1nl'II 40. 
I 	at •-t:t 

II. Junior Manager 
;istclhknt 

4. 
12. 

Sts*u1 

°lchnic 	A'8flt 
Junier Sup" 

AsStt. Farm 	MaituCIiflI uther 43. .i untr 	I cci1ub'"•' "i 	t 

Production Training Asstt. Rice 
• - . 	. 

14. Assistant Manager 4$. 
45. AgricultUral Assistant 

. 	I 15. Field Officer 
46. Botanical Assistant . 

- . 
.. 

.' 16. Field Supervisor 
47. ExtensiOn Assistant 

ii. Assistant Field Assistant 
48. Assistant , ntomoIogical 

.j18. Field Assistant 	: 	. 

49. HorticultUral Assistant 

I . 19; Junior Field Assitaflt 
50. LivestoCk Assistant. 

20. Junior Field Assistant-CUm 
51. Meteorological Assistant 

I Curer 
52. Physiological Assistant 

I-. 21. Curer 	• 	
. 

53. Plant Protection Assistant 
- - 

. I 	- -, 	- 	-- - •-' 22. Fieldman 	'' 
54. Seed Exchange Assistant 

' 
23. Senior Fm Assistant 

55. Asstt. (Seed Production) . 24. Senior Assistant (Farm) 
' 56. Scnior Soil Assistant 

25. Farm Assistant 
Junior Assistant (Farm) .26. 

57. StockAssistaflt 	••' 

27. Herbarium Keeper . ss. Senior bIOCi Assistant 

59. Field plantation & Store Asstt  
28. HerbariUm Assistant 
29.ursry Assistant 60. Junion Srvey Assistant' 

. 

/ I 

It 



' 	 . 	 x 	) 	•• . 
: 	. 	 - 	f 	 I 	• 	 ' 
l 	 4th'c 

A.42 COMPILATION OF HF] ii CEN 1 RAL PAY.COMMISSION REPORT 	 rFxw  
. 	

1. 	• 	2. 	 3. 	 4. 	 5. 	
r• 

(b) Sr Physlotherapist/ 	2375 75 3200-LB 	8000-275 135(X) 52.96 
. 	Sr. Occupational 	100-3500 

,,. 	. 	Thcrpist  
xx. PUBLIC ANDSOCIAL hEALTh WORKERS 

. . 	(a) MedICaISOCIaI . , 1600-500-2300-EU- 	5500-175-9()(X) 	52.103 	• 
Worker (holding 	2660 

... 	qua1ificadonofPcI  
, . 	 Giduation or Gradua- 	. 	. 	. 	 0 	 • 	 . 

t lion with 2 ycan 

I 	-- 	 - a—' 	 •- 
SoclalWorkei'/ 	140040.I8O0EII- 	55()-175.9(XX) 	52.103 

Psychiatric Worker 	50-2300 	 . 

. . 	. 	(hodingquaIification  
of.PosLG4uadon or  
Graduation with 2 years  
diploma In Social Work) 	 xj 

t WelfareOfficer 	1400-40-1600-50- 	5500-175 9000 	10465 	 .4 
(Grade 11)/Probation 	2300-ED 60-2600 	 4 
Officer (Grade II)! 	 , 

Pnson Wdfare Officer 
XXL RADIOGRAPHERS/X RAY TECH'4ICIANS 

Ra 1ographer 

	

	1350-30.1440-40- 	5000-150 8000 	52.107 	 J 
1800-ED 50-2200 

(b), Radiographcrs reqwnng a minimum 	 4000-100 6000 	52. 107 
/ of 2 years diploma/certificate 	 I  

/ after 10+2 
/xxn OTHER TECHNICIANS 

(J 
(a) Posts requiring Matriculation with soma 	40(X)-I00 60(X) 	52.111 

cxperienosas minimumqualihication for  
direct recruitment 
Techmdans with either a Degree in 	 5000-150-8000 	52.111 	

YL I(I 

Sdencc or Diploma in Engincenng 
XXIII. GARDENERS AND NURSERY WORKERS 	 k 

Sr Garden Attendant 	775-12 871 14-1025 	2650-65 3300- 	55.129 	 \. 	( 
70-4500  

Auu. Foreman 	825 15-900-20-1200 	3050-75 3950- 	55.129 	 ' 	s 
80-4590 

XXIV. VETERINARY STAFF 	 - 
( 

Entry grade forafl posts 	 8000-275 13500 55291 	 I 

requiruig a degree of B V Sc 
and Animal Husbandry with 
regIstrado in the Vetcnnary 
Council of India as the mini 	

t 

•mumcssentialqualification 	 . 
AssistantVeteri- 	1200-30-1560-40- 	5000-150-8000 	55.296  
osdan/Biological 	2040/ 	

S 
Nft  

/ 



-___ -- 

' ANNEXU&,t 

CENTRAIJ 7WMINISTRTIVE TRTF3UNMJ, 	C',UWTT11TI BENCH. 

original Application No 	65 of 2002 - 

- 

Date of Order 	This the Uth Day of Decemher,2
0 D? 

The Hon'ble Mr Justice D.N.ChOWdhUrY, Vice-Chairman. 

The Hon'ble Mr K K Sharma, hdrnlnistratiVe Member 

• 
Shri Sàraisam Manimaha Singh, 
Veterinary Field Assistant of 	 - 

Tasam Rifles now posted at 
A.R.Th0Uba1, 	resident of chingamakha Maisnam 

Leikai, 	tmphmWest District, Manipur 	 . . .rpplicant 

By A,dvocatë.Sri 	S.M.Singh. 

- 	 - - Versus 

1. Union of India, 
through the Secretary to the 
Government of India, 

•through its Secretary, 

•• y';. 'Jcovt. of India, New Delhi. 

-- 
• 

The DirectOr General, 
Directorate of Assam Rifles, 

Shillong -793 001 • 

• The Deputy Inspector General, 
HP Range, Assam Rifles, 

, 	 Imphal. 
- 	 ---- 	 5- 

- 	 - The Commandant, 
7th Assam Rifles, 

•..RespondentS 
Thoubal. 

By Sri A.K.ChoUdhury, 	dd1.C.G.S.C. 

ORDER 	 - 

CHOWDHURY 	. C) 

The 	issue 	relates 	to .upgradatiofl 	of 	pay 	sciie 	of 

Veterinary 	Field 	Assistant 	serving 	in 	Assam 	
Rifles 	to 

R.40006000/ 	in parity with those other  
counter parts. 

• 	 ' 

• - ' 



-- - 

39-  
-2- 	 - 

- —2 	Mr 	A M Sinyh, 	1earnc 	co.rsEl 	rrertng 	for 	the 

applicant 	stated 	that 	the 	applicant 	was 	agitatiny 	the 

. S 	

matter in different forums and failing to get any remedy he 

. 
moved 	the 	m•pha16hof 	Gauhati 	High 	Court 	in 	Writ 

Petition(Civil) 	No. 	798 	of 	1999. 	Finally 	by 	order 	dated 

- 31.12.2002 the Writ Petition was 	disposed 	of directing 	the 

applicant to move the appropriate forum to 	seek his remedy. 	) 

pp 	 he Tr 	na1for_rediSal of 

his 	grievances. 	Mr 	singh 	also 	pointed 	out 	to 	the 	reply 

submitted by the respondents in which it was indicated-that- 

the authority 	took a decision advi 	my 	t.hc' 	Asiin 	Rifles 	to 

process the proposal of cadre restructuring of the post of 

.1 	. 	. Vetnrinary Field Assistants jn the manner 	indicated by the 

Ministry 	of 	Home 	Affairs 	in 	its 	communication 	dated 

- 17.12.99. 	The 	relevant 	text 	of 	the 	said 	commun1cat3oniS 

roduced below 
-t 

(i) DD(Pers) BSF. has intimated that a 
proposal for cadre restructuring of 
Veterinary staff is being processed by 
them.. ITI3P is also processing the 
proposal on the same lines. -Assam 
Rifles was advised by Dir.(Pers), MiIA, - 
to process the proposal for cadre 
restructu - ing of the post of VFA. 

To 	maintain 	uniformity 	in 
education.il  qualification and pay 
scales as recommended by the Fifth Pay 
Commission, Assam Rifles was advised to 
process the proposal in consultation 
with the BSF and ITBP, so that a 
similar proposal on uniform lines is 
formulated. 

As the posts of Veterinary stff 
in 8SF and ITI3P are combatised while in 
Assam Rifle,s VFAs are civilians, to 
maintain the uniformity in the rank 
structure, Assam Rifles word-advised to 
propose the combatisation f these 

posts as weH. 



I' 	 4. 

/ 

(iv) 	Since 	the 	matter 	is already 
subjudice, 	any decision 	for upyradation 

7,7 
of 	pay 	scales 	in 	ssam 	Rifles 	can 	he 

H -  
- taken 	Fftor 	fmnajiat ion 	of the 	Court 

•- case." 

Mr 	.M.Sin9h- 	lood-cu:ei 	for 	the 	.'pl.icant hai 	also 

drawn 	our 	attention 	to 	the 	communi cat i on 	sent hy 	the 

Ministry of Home Affairs dated 31.3.1998 indicating its mind 

. zf' 	implerJation 	of 	upgradation 	of 	the 	pay scale 	of 

inar Field 	Assistants 	in 	the 	Assam 	Rifles The 	said 

communication 	clearly 	indicated 	the 	decision of 	the 

t uthorityfor revising the py scale 

3. 	We have heard Mr A.M.Singh, learned counsel for the 

applicant and also Mr A.K.Choudhury, learned Addl.C.G.s.C. 
- 

for the respondents at length. Considering the facts and 

circumstances we are of the opinion that the matter requires 

no further adjudication from our end. The Government—has 

taken a decision in principle and in view of the pendncy of 

the Court proceeding the authority did not take any step for 

implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with 

a direction on the respondept, to implement the undertaLivig 
- - 

	

	s epectitiously as possible, preferably within a pciod of 

three months 'from the date of receipt of this oider 

-: 	The appfloatjon thus stands disposed of. There shall, 

be no order as to costs. 

• 1,r  '\__- 	- - - 	.. 	I. 
• 

...................... 	

11 

......... 

r 	 Sd/VICE CflAN 

14A 	• 	' 	" 

/ 



mile &614EXURE "Al 
- 	 No. ii 2/014/ I ()/99-I'1 IV 	 ' 

* 	- 	 Govei nmn( ol I udia/BklI at Sai ki i 

Mmisti y of I Ioiiit A I I iii s/Gi ik Manti 4*liya 

-- 	
- 	—New I)t iiu Iht S'1Iw Otobci, 201) 

lo, 
I hc Dir ector (jui...l iI 	 -- 

Assam Itifles 
- 	Shillong - 793011 

SubjU 0 A No.65/2002 liled by Ski i S f1ini Malia Suigh u 
CAF 

_c.0 	 I 	td pay scale of Rs.4000-6000/' 

Sn, 	 - 	- 	- - 

diicØktO ik I to ow ILULI No 1101 Si I62/2003LL gil1 IutL 

29 9 2003 on the 6jct ukd ihovL dud to LOUVLy i1i SIIILLIOU of the oInpLtt iii 

authority to grant that revised pdy dk of Its 4000-6000/- in place of its 2()()-

4900/- to Shri Mani Macha Siugh VLk utuary Field Assistant of Assam kuiks 
u 	tI  with ,ihunediate et feet in onipIiaiic ol tIi ordcr guvu by (he Flon'ble G+kiLl 

iii- O.A.No. 6512002 	- 

This: issues with the appuoval of Ministry of Finance vide their 

U C) No 12/52/99-IC dated 17 10 0() 3 .uid Integrated I uuiue Division of MI IA 

vide their Dy No 2082/1In V/03 daicd 27.10.200j. - 	-- _______ 

"'OUIS fduIIuIlIII\ 

(PI)cb) 

Section 0lliui 

Copyto - 
1 	PAO, MHA, New Dclhu 	 - 

PAO, Assain Rifles, 1.1aiti.uiniikIur1, Shilloiig. 

. FAAR ., Shilloiig. 
Miiistry of' Finance. I )cniuiincIl of I xpeiidittirC (I('). 

• 	5. 	I )( :AC K. II' I.sUuIc Ne v I ' Ii 
Iin.V (MI IA) 

7,: 	Pcrs.II1 Sectiçn, MI IA. 
8. 	. )AR, New I )ellui, 
9 	Uuuidl'ilc 

_-Copy for mformatp n, to - 

1. 	'PPStoJS( 
2 	 •2.III 	,.. (Pl)eb) 

Section Oflicer 



\ 	

I 	 - 

JN L 	
Ib, 

 qEXUR 

• • • 	

0 • 	• • 	The CMef• VeterthnrY Otficer, 
Govrnmnt of ,dia, Niiistry of Fbm2 Affairs, 	-- 

______
T. .;: ••• , 	Office of 'the Utrectorate, 	 • 	 - 

cast 131.ock'V, R.K,Iurarn, Naw 121hi11UJ6ô. 

R--- 	 (Through propar cnanilel). 

Subject 	Requast fot reconsideratioil of FV)'S  

PAY SCR1Co 

Sir, 

With due respect, I th ulLersi,n rave the hon 	thEe 

following few lines under your kinu consiceration and necessary 

action. 

That, Sir, I tave submitted this applicatLofl in rio 

51A(V)'s taken on diiect racruitni'nt vice ateU 14-1-94. Alray 

- We..lxe pasSeQ '$rn3ntary &u.mal Husbandry and vetarthary science- 

xamLnation" unt 	A.H. 	pt. Govt. 	 i f Manipur at VeterrlaLy Fild 

Assistant Training Centre, brompat, Imphal Manipur). As per 

recruitment Rules of £r. Fiid iStt. (vety). I submitted requir.d 

• 

	

	documents-i.YO-Ur- j 	 and in time of appoint- 

ment as per viae No. iV/A'2(2./9Z. ).J&KJ14791°92 dated I-794 

s 	(tncl.No.1) and also I attended th ofjjctal. dUtiCs 	'work done 

as a SIA(V) as per vety. li'a stoci Asstt./StOc ent/t)resser' of_— 

Animal Husbandry and Diaryrng 	MListry f AgricuLture, 

—Govto of india vida o. 53-71/381 T() 	17-3-93 and vid 

No. 57/VT/li/94(II)/64ó47 dated 3-b-i5 	nci0002 	3. AS per  

C.CS.(VetY. staff's) ruLes the pay scale of ALlrnaL Uusbandry 

arid brssr tias revised 
COMPO

ana accepted to R3 o 4U1J6UU sinca 1st Jan., 19.6 	riCluu 

• No..4)s of. page No. 87 & 91 of "AccurnultiOfl of 5th Iy ComiiiSSiOfl 

part B/C). And sirnLliarly Field Ustt. VetyI of AssainKif 112 

Departm3nt, Ministry of Home itires, Govt. cf india nas 

revised 	accepted 95211 	2515uJ to 4()Uu1U bUUiJ 3IYIC3 

last year. But till to-day 	 of our 	ptt. has not 

revised 	accepted the scald f 4UiO-1UU-U, Jr, antPer say, 

the ássontial Quaiifictiofl of F4(1i and F.A.(V) are equivilant 

auallficatlon as per r.acruitrrent rula in our. ptt. It has b.en 

tff causes of mural uown against tn-i tutieS of our FA(') staffs, 

Tnat the above cóusas pleaSC, re'cOnsidertioil if pay scie for 

siMv) 's in your ieptt. Sirni llrly F. . (V?ty) or Assam Ill f Ic 

Deptt.., rlinistry of Home Affairs and as pr (.U.S. rules Vety. 

Staff), Govt. of india in public Intrcto 

• 	 Thank you. 

lcL; i(tn) only. 
?ours faittuily, 	 - 

• 	 • 	
( CII. 	U1d 	Ui1J 

J,t0V) 

- - 	 i)ttice of tne 

AcL.V.COpy to: C.V.3. 



-5- -, 

.9 .5. 

_______ 

/ CoP NO.15/SsB/A_4/2002( 2)_ 2367  

L. 	 Ministry of Home Affairs 
• .... 	 . 	 .. 	 S 	 Directorate GenOral 

 Bureau 
Eastoc

65.eryice 
.\R.K.PUra m 

New D]l.t110066. 

Dated the 14.5.02 

Memorandum. 

•pleaserefer to his Memo NO.6/Vet/SSB/2001/-245 dated 
234.2002, forwarding therewith an application of Shri çh0Sunil 
Kumar.SFA(V) regarding reconsideration of Pay Scale of SrMV). 

2. 	The Scale of Pay of other designated post prevailing in 
.............................Y the other 	partent can not be made applicable in this Depart 

ment. The post is designated as SPA(V) the scale of pay attached 
to the post oyt$A/Head constable will be admissible to the 
incumbents ho3Jding the post. Hence individual concerned may be 

-. 	informed accox4ingly. 
.5.. 

 3• 0 	 . in this regard circular Memo, of this HQr5 0 N0.30/SSD/ 
4/99(12)30943109 dated 26.4.2000 ( copy enclosed ) ma- -also 

• 	. please 'be referred to 

-. 	 46 	This issue with the approval of I.G.(Pers). 

Enclog: As above. 

13.5.02 
(K1iM1LR1M) 

ASSISTANr DIRECTOR (EA.IV) 

•0 

/ 

/ 

.4 

-- 5--.- 


